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CENTRAL ADMINISTRATIVE TRIBUNAL
BOMBAY BENCH

Prascot Road,
Gulestan 8idg.,
Fort, Bombay - 1.

0.A./ k& NO.941/93/ 4 DT: /1/5995.
SHRI/gWT#Ms. Narsing Gangsram Shinde,Bombay,. .. APPLICANT

Vs,

UNION OF INDIA & ORS. - ... RESPONDENTS.

CORAM MON’BLE VICE CHAIRMAN SHRI JUSTICE m,S,DESHPANDE,
| HON’BLE MEMBER (A) ,SHRI M.R,KOLHATKAR,

TRIBUNAL’S ORDER - DATED : 30~12-94,

w Not on board, teken on board, at the request of

Shri 5,P.Kulkarni, Counssel for the applicant, Shri'Karkera,

Counsel for the respondents,

Shri Kulkarni states that the applicant has been granted
promotion with retreospective effect and his griesvance has been
met and he does not wish to proceed with the present application, :

He is alleued to withdraw the application.,

The application is disposed of as withdrawn,

NO,CAT/BGM/JUDL/0D,A,9641/93/ - Dateds  /1/1995,

Copy to:

1, Shri Narsing G,Shinde, ..
C/o Shri S,P.,Kulkarni,Counsel
for applicant,

2, Union of India,through

Shri P.M.Pradhan,Cpunssl ,
for respondents, SECTION QFFICER,

MsD/-
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